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ANNEXURES 

Annexure 1a : CTO of Captive Power Plant under Water Act 1974  

Annexure 1b : CTO of Captive Power Plant under Air Act 1981 

Annexure 2a : CTO of Distillery unit under Water Act 1974 

Annexure 2b : CTO of Distillery unit under Air Act 1981 

Annexure 3a : CTO of Chemical unit-1 under Water Act 1974 

Annexure 3b : CTO of Chemical unit-1 under Air Act 1981 

Annexure 4a : CTO of Polymer unit under Water Act 1974 

Annexure 4b : CTO of Polymer unit under Air Act 1981 

Annexure 5a : CTO of Chemical unit-2 under Water Act 1974 

Annexure 5b : CTO of Chemical unit-2 under Air Act 1981 

Annexure 6a : CTO of Fertilizer unit under Water Act 1974 

Annexure 6b : CTO of Fertilizer unit under Air Act 1981 

Annexure 7 : Common Haz. Waste Authorization (Authorization No. 

5295, valid upto 01.02.2024) for Power Plant, 

Distillery unit, Chemical unit-1 and Chemical unit-2 

under Hazardous waste Management rules, 2016 

Annexure 8 : Haz. Waste Authorization (valid upto 03.03.2021) for 

Fertilizer unit 

Annexure 9 : Haz. Waste Authorization (Authorization No. 1588, 

valid upto 06.06.2023) for Estergum manufacturing 

unit  

Annexure 10 : Haz. Waste Authorization (valid upto 27.12.2022) for 

Polymer unit 

Annexure 11 : Letter No. CMO/Bio medical/2019-20/14460 dated-

06.08.19 by CMO, Amroha to UPPCB 
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3. The unit has obtained Haz. Waste Authorization (Authorization No.

1588, valid upto 06.06.2023) for Estergum manufacturing unit under

Hazardous waste Management rules, 2016. The same is attached as

Annexure-9.

4. The unit has obtained Haz. Waste Authorization (valid upto 27.12.2022)

for Polymer unit under Hazardous waste Management rules, 2016. The

same is attached as Annexure-10.

5. Unit has provided two storage yards of area about 10000 m2 and 3000

m2 for storage of hazardous wastes generated from different units of

the complex. Used oil and spent solvent storage area was properly

sloped as well as drain was also provided around the storage area for

collection of spilled liquid, if any;

Figure 1: Storage of cleaned 

empty barrels/containers 

contaminated with hazardous 

chemicals/wastes 

Figure 2: Storage of used oil and 

spent solvent with labeling in the 

prescribed format (Form 8) 

6. There was no automatic water sprinkling arrangements, fire alarming

systems, flame arresters, smoke /heat detectors, fire extinguishers and

other necessary provisions which are required in the hazardous waste

storage area as stipulated under the Guidelines for storage of

incinerable hazardous wastes, whereas, fire hydrant was provided near

the hazardous waste storage area for sprinkling of water in case of fire.

7. The unit has sent generated hazardous waste to authorized

recycler/TSDF for which the unit has maintained Manifest document as

per the provisions stipulated under Rule 19 of the Hazardous & Other

Waste Management Rules (HOWM Rules), 2016. Further, the unit has

provided the following data of year 2016-17 and 2017-18;
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Table 19 Haz. Waste disposal data of Year 2016-17 & 2017-18 of M/s Jubilant Agri & Consumer Products 
Ltd (Fertilizer Unit) 

Sr. 

No. 

Hazardous waste Year (MT/A) Disposal 

2017-
18 

2018-19 

1 Sulphur Sludge 122.0 79.2 

Utilized in-house

(Reused) 
2 Silica Sludge 290.068 272.084 

3 Used Oil 0.387 0.368 

4 Asbestos gasket and other 

asbestos containing 
material 

6.53 0.761.5 

To M/s Bharat Oil Waste 

Management Ltd., 
Kanpur 

Table 20 Haz. Waste disposal data of Year 2016-17 & 2017-18 of M/s Jubliant Agri & Consumer Products 
Ltd (Polymer Unit) 

Sr. 

No. 

Hazardous waste Year (MT/A) Disposal 

2017-

18 

2018-

19 

1 ETP sludge 8.217 4.728

To M/s Bharat Oil Waste 
Management Ltd., 

Kanpur 

2 Waste material from PVA 

plant 

3.100 3.899 

3 Rotofoamer waste 8.999 21.480 

4 Used solvent 7.222 13.613 

5 Liner packing material 

contaminated with hazardous 

chemical/ waste 

24.734 2.155 

6 Asbestos gasket and other 

asbestos containing material 

1.40 0.0385 

7 Used Solvent 0 0.545 
Utilized in-house 8 Used Oil 0.10 0.330 

8. M/s. Jubliant Life Science Ltd, Gajaurla has valid membership with

Common TSDF (i.e. M/s Bharat Oil Waste Management Ltd., Kanpur)

for disposal of hazardous waste.

Figure 3: Caustic lye storage tanks Figure 4: Dedicated tanks for storage of 

Pyridine residue (02 tanks)  and Organic 

effluent from pyridine derivatives (03 
tanks) 

9. At the time of the visit, about 224 kgs of ETP sludge, 13,260 litres of

Used Oil, 17250 liters of spent solvent, 700 liters of ethyl acetate waste

and 340 cleaned Empty Barrels/containers contaminated with

hazardous chemicals/wastes were stored under covered dedicated
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storage shed. Further, about 24000 liters of pyridine residue (28.1) 

and 40000 liters of organic effluent from pyridine derivatives (36.1) 

are stored in the dedicated tankers for disposal through captive 

MEE/incinerator. 

10. During inspection, about 20000 liters of caustic lye was stored in the

dedicated storage tanks and as reported by the industry caustic lye

generated in the unit may be sold to the buyers for further utilization,

whereas, details of caustic lye sold to the buyers could not be provided

by the unit;

11. The unit informed that the Empty Barrels/containers contaminated with

hazardous chemicals/wastes after cleaning the drums within the

premises (for which the unit has installed the facility), is send to TSDF

facility, for which the unit has maintained Manifest document (as per

the provisions stipulated under Rule 19 of the HOWM Rules, 2016);

12. Labeling was done with requisite details in the prescribed format (Form

8) on the bags/drums stored with hazardous wastes as per the Rule

17(1) of the HOWM Rules;

13. The unit is maintaining date wise records of the hazardous waste

generated and disposed as per the Form 3 prescribed under Rule 20(1)

of the HOWM Rules, 2016. Further, unit has not provided chemical

production process flow chart along with material balance for

production of each products, hence, the relationship between

production and waste generated cannot be established;

14. The unit has submitted the Annual return (Form 4) w.r.t. generation

and management of hazardous waste to Uttar Pradesh Pollution Control

Board, as required under Rule 20(2) of the HOWM Rules, 2016.

Figure 5: Captive Secured 

Landfill Facility 

Figure 6: leachate collection well along with leachate 

pumping arrangement 

15. Unit has provided captive Secured Landfill Facility (SLF) for disposal

of landfillable hazardous waste and capacity of the same is about
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19.0 Photographs related to spent wash management: 

Fig.1: Lagoon-A Fig.2: Lagoon-B 

Fig.3:Ponding of spent wash in 

unlined area  

Fig.4: Effluent at old Ash Pond 

Fig.5: Damaged shed at bio-

composting yard 

Fig.6: Rain water harvesting channel 

found filled with leachate from 

compost yard 

Fig.7: Press mud stored in open area Fig.8: Windrows flooded with spent 

wash 
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Fig.9: Windrows prepared inside the 

compost yard 

Fig.10: Uncovered compost yard 

20.0 Location of the mango orchard and the Jubilant Industrial 

Complex 

Fig.11: Distance between Mango orchid and Jubilant main gate is 1.95Km.  
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Annexure-11


